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Persons arrested for carrying illegal weapons

1666. DR. SANTANU SEN: Will the Minister of HOME AFFAIRS be pleased

to state:

(a) the State-wise list of number of persons arrested for carrying illegal weapons

during the last one year;

(b) the number of incidents and cases of death recorded through the usage of

illegal weapons, the details thereof; and

(c) the initiatives taken by Government to ensure curbing the menace of carrying

illegal weapons by civilians, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAJ GANGARAM AHIR): (a) This information is not available with
this Ministry

(b) The details of victims of murder with unlicensed/improvised/crude/country
made firearms during 2014-2016, based on available information, are in the Statement
(See below).

(c) National Data Base for Arms licenses (NDAL) is being maintained by this
Ministry to ensure registration of each single weapon available in the country. The
system generates a unique identification number (UIN) for every licence and any
licence without a UIN is considered invalid. As on 27.07.2018 total number of

weapons registered in the data base are 33,48,804.

Statement

Statement on victims of murder by unlicensed/improvised/crude/country

made arms etc. firearms during 2014-2016

SL.No. State/UT 2014 2015 2016
1. Andhra Pradesh 1 0 0
2. Arunachal Pradesh 2 3 1
3. Assam 37 1 1
4. Bihar 787 632 957
5. Chhattisgarh 14 11 8
6. Goa 0 1 0
7. Gujarat 6 8 8
8. Haryana 178 64 103
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SL.No. State/UT 2014 2015 2016
9. Himachal Pradesh 14 1 6
10.  Jammu and Kashmir 40 39 41
11.  Jharkhand 88 638 778
12.  Karnataka 3 5 0
13.  Kerala 1 3 1
14. Madhya Pradesh 116 173 65
15.  Maharashtra 34 36 39
16.  Manipur 3 34 4
17. Meghalaya 0 0 2
18.  Mizoram 1 2 0
19.  Nagaland 2 1 1
20. Odisha 105 5 1
21. Punjab 111 83 26
22. Rajasthan 80 87 23
23.  Sikkim 0 0 0
24.  Tamil Nadu 3 1 3
25. Telangana 11 2 2
26. Tripura 3 1 0
27. Uttar Pradesh 1331 1445 1302
28.  Uttarakhand 0 1 0
29. West Bengal 72 33 56

TotaL (STATES) 3043 3310 3428
30. Andaman and Nicobar Islands 0 0 3
31. Chandigarh 1 1 1
32. Dadra and Nagar Haveli 0 0 0
33. Daman and Diu 0 0 0
34, Delhi UT 70 55 21
35. Lakshadweep 0 0 0
36. Puducherry 1 0 0

ToraL (UTs) 72 56 25

TotaL (ALL INDIA) 3115 3366 3453

Source: Crime in India.



